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Government of India
Ministry of Finance

(Department of Revenue)
(Central Board of Direct Taxes)

New Delhi the _ ;_?,;:_Mdy, 2013
Notification

5.0 It is hereby notified for general Information that the Organization “Centre for DNA Fmgerprinting and
Diagnostics, Hyderabad (PAN-AAATC2727]) has been dpproved by the ¢

S . ne Centra] Governmen_t for the purpose of
clause (ii) of Sub-section (1) of section 35 of the Income-tay Act, 1961 (said Act}, read with Rules 5C and 5D of the

In the category of ‘Scientific Research

(i) T'ne sole objective of the

dpproved ‘scientific research association ‘sha
research:

I be to undertake scientific

(ii) The approved Organization shall Carry out scientific research activity by itself:

(Iii)  The approved organization shall maj | Ounts in respect of the SUmSs received by it
for scientific research, reflect thereip the S us
dccountant as defined in the explanation
of such audit duly signed and verified |

Income-tay having.jurisdiction over the case, by the due date of furnishing t
section (1) of section 139 of the sajd Act;

“of Income-tax or the Director of
he return of income under syb-

(a} fails to maintain Separate bo,

b) fails to furnish its audit repor

¢} fails to furnish Its statement of the donations received and sums applied for scientific research referred to i
SUb-paragraph (iv} of paragraph 1: oy |

(d C€ases to carry on its resen-

(e)  ceases to conform to and comply with

Ctivities are not found to be genuine; or |
the provisions of clause (1i) of sub-section (1) of section 35 of the said Act

) Under Secretary to the Government of India
Notification No. 57;% /2013

(F.N0.203/26/2012/ITA-H)
To

The Manager,
Govt. of India Press,
Mayapuri, New Delhi

Copy forward ed to:

L. The applicant Organization Centre for DNA Fi

I«mgerprinting and Diagnostics, Building 7, Gruhkalp >-4-399 /R
Nampally, Hyderabad 500 001
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Under Secretary to the Government of India
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